
CENTRAL ADIVI.E'4ISTRATIVE TRIBUNAL  - 

	

	 -. 

BANGALORE BENCH 

Second-Floor, 	- 
Commercial Complex, 
Inditnagar, - 

- 	 BANGALE_ 560 038 
- -- 	

Datedb 

APPLICATIQ NO; 1392 of 1994. 

APPLlc?NTS:L r i.preia y Sankar Dhar,Bangelore-7 

V/s. 	 - - 

RESPcNDENTSL Secretry,MinistrY of Def'ence,New Delhi 
and seven others., 

T. 	 - - 

1. 	Si.G.R.Rmesh,dvocete, 
- 	PJo.55,Railwey Parallel Road, 

Kt,mare Perk Lest,Bangelore-560 020, 

2 	Si.rLVasudeve Ro,*ddl.C.C.S.C. 
High Court Bldg,BengalOre-I. 

Subject; •Fswarding.nf CSS 
f the Ordor passed bythe 

Central Administrative Trijjn al , Bangal,re. 
—xx-- 

Plel ase  find encissed herewith a copy of thQUJER/ 
STAY DER/TEpj. ORJJER/ Pass&d by this Tribtrz,l in the above mentioned ppltjcations) on 30-01-1995. 
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CENTRAL ADMINISTRATIVE TRIBUNAL, 
BAN GALORE BENCH. 

ORIGINAL APPLICATION NO. 1392/94 

MDAY, THE 30TH DAY 01 JANUARY, 199' 

SHRI V. RAMAKRIS1IAN ... 	MEMBER (A) 

SHRI A.N. VIJJJANARAOHYA ,.. 	MEMBER )) 

Shri Pralay Sankar Dhar, 
S/o 1te Shri Nalini Kant Ohar, 
aged 40 years, Area Manager, 
Canteen Stores Depot, 
Trinity Cksrch Road, 
Agram Post, Bangalore-560 007. 	 ... 	Applicant 

( By Advocate Shri CR. Ramesh ) 

Us. 

The Union of India, 
Ministry of Defence, 
New Delhi - 110 0019 
by its Secretary. 

The Chairman & General 
Manager, Canteen Stores Deptt., 
Adeiphi, No, 1199 Maharishi 
Karve Road, Bombay - 400 020. 

The Chairman, Departmental 
Promotion Committee, 
Canteen Stores Department, 
Adeiphi, 1190 Maharishi 
Karve Road, Bombay -. 400 020. 

Mohan Lal Sarkar, 
Area Mana9er, Canteen Stores 
Department Depot, Jallandar 
Cantonment - 144 005. 

Kiran Pal Sin,-Assi8tant 
General Manaçer (M5), Canteen 
Stores Department, Ad4phi, 
1199 Maharishi Karve Road, 
Bombay - 400 020. 

ChThdrashthhar, 

ff

~dfant General Menager(GS), 
Stores Department, 

phh6ig 1199 Maharishi Karve Road, 
bay - 400 020. 

z6Surcsh Chand She rma 

: -r 	Area Manager, 
' 	' — Bobay Area Depot, 

aaon Docks, 
ba\r - 400 010. 

7 	Pv. 
•- 
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8. M.K. Gupta, 
Assistant General Manager (Secy), 
Canteen Stores Department, 
delphi, 119 Mahariahi Karve 
oad, Bombay - 400 020. 	 ... Respondents 

( By Addi. Central Govt. Starding Counsel, 
Shri M. Vasudeva Rao ) 

ORDER 

Shri V. Ramakristan, Menber (A) 

We have heard both sides. Respondent 8, who is likely to be 

attected if the applicant gets the relict, is called and absent. As he 

has been served but not represented he is placed ex parte. 

	

2. 	Shri M.V. Rao for the department makes available to us the copy 

of letter from the Secretariat, Board of Control, Canteen Services, New 

Delhi dated 23.11.94 addressed to, the General Manager, Canteen Stores 

Department, Bombay - 20. This letter No. 95033/Q/XX/BOCCS dated 23.12.94 

which is taken on record reads as tollows: 

Reference your letter No. 3/Pers/A-3/CC-279/683 dated 
12 Oct 94 and CA No. 1392/94 riled by Shri PS Dhar,:v/s UOI & 
others. 

The Competent Authority in Ministry of Derence have 
decided to revoke •of'ticiating promotion of Shri PS Dhar as ACM! 
P156 and promote him on regular basIs as AGM/ MSC wet the date 
of the promotion ordered based on recommendations cf the seccnd 

oMIS'C held on 24 Jun 94 in which juniors to Shri PS Ohar have been 
,'-ftomoted. It is requested that the Hon'ble CAT/ Bangelore may 

& ' 	\ 	1se be informed accordingly so that CA No. 1392/94 could be 
( 	 drop ed. 

*( 	•• 	. /( It has turther been decided by the Competent Authority in 
t' 

	

	 jt2heiMin of Oct that the regular promotion in respect of Shri PK 
Gupta to the post of AGM/ P156 be converted as ofticiating promo—

on as per the sealed cover procedire being last men of the 
2nd panel of the DPC of ACM! MS held on 24 Jun 94,$ 

.... 3/-. 



- 
( 1. RAPAKRISFA' ) 

NEMBER (A) 

3. 	The relietsought for in the present application is that the 

applicant should be promoted on a reg.ilar basis to the post of Assistant 

Caneral manager with ertect from the date his juniors were promoted. 

The private respondents are admittedly junior to the applicant. As is 

seen from pare 2 of the letter dated 23.12.94 reterrecIbOVe, the 

relief sought for by the applicant has been granted by the dartment. 

We accordingly direct the departmt to implement the commitni$'t made 

teir letter referred to above within one month Irom the date of 

a copy of this 4irda  and keep the applicant informed. 

the above observations, the matter is finally disposed of 

as to costs. 

( A.K. VUJJANARADHYA ) 
IEMBER (3) 

TC J 

Cfl(oI A.dmlnMtrativa Trjbt 
Oongaloró Bondi  

flnIore 



/ CENTRAL ADMINISTRATIVE 1RIBJNAL9  
I 	 BANCALORE BENCH. 

ORIGINAL APPLICATION NO._1392/94 

McrDAY, THE 30TH DAY OF JANUARY, 199 

if 	 SHRI V. RAMAKRISFfAN 	 ... 	MEMBER (A) 

SHRI AN. VUXJANARADHYA 	 ... 	MEMBER ()) 

Shri Pralsy Sankar Ohar, 
S/o late Shri Nalini Kant Ohar, 
aged 40 years, Area Manager, 
Canteen Stores Depot, 
Trinity Church Road, 
Agram Post, Bàngalore-560 007. 	 ... 	Applicant 

( By Advocate Shri G.R. Ramesh ) 

'Is. 

The Union of India, 
Ministry of Defence, 
New Delhi - 110 001, 
by its Secretary. 

The Chairman & General 
Manager, Canteen Stores Deptt., 
Adeiphi, No. 1199  Maharishi 
Karve Road, Bombay - 400 020. 

3, The Chairnan, Departmental 
Promotion Committee, 
Canteen Stores Department, 
Adeiphi, 1199  Maharishi 
Karve Road, Bombay - 400 020. 

Mohan LaX Saricer, 
Area Manager, Canteen Stores 
Department Depot, )allandar 
Cantonment - 144 005. 

Kiran Pal Sin, Assistant 
General Manaçer (MS), Canteen 
Stores Department, Adephi, 
119, Maharishi Karve Road, 
Bombay - 400 020. 

resh Chand Sharma, 
ea Manager, 
bay Area Depot, 

zagaon Docks, 
bay - 400 010. 

f. Chandrashdthar, 
Assistant General Manager(CS), 
Canteen Stores Department, 
Adeiphi, 1199  Maharishi Karve Road, 
Bombay - 400. 020. 
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8. M.K. Gupta, 
Assistant Caneral Manager (Secy), 
Canteen StorEs Department, 
delphi, 119 Maharishi Karve 
oad, Bombay - 400 020. 	 ... Respondents 

(By Addl. Central Govt. Standing Counsel, 
Shri P1. Vasudeva RaO ) 

ORDER 

Shri. V. Rarnakrist,nan, Planber (A) 

We have heard both sides. Respondent 89  who is likely to be 

atlected if the applicant gets the relier, is called and absent. As he 

has been served but not represented he is placed ax parts. 

2. 	Shri M.V. Rao for the department makes available to us the copy 

of letter Tram the Secretariat, Board of Cmtrol, Canteen Services, New 

Delhi dated 23.11.94 addressed to the General Manager, Canteen Stores 

Department, Bombay - 20. This letter No. 95033/Q/XX/BOCCS dated 23.12.94 

which is taken on record reads as rollows: 

Al. 	Reference your letter No. 3/Pers/A-3/CC-279/683 dated 
12 Oct 94 and DA No. 1392/94 riled by Shri PSDhar, v/s UDI & 
others. 

2. 	The Competent Authority in Ministry of Detance have 
decided to revoke ofriciating promotion of Shri PS Dhar as ACf'l/ 
PISG aiid promote him on regular baáis  as AGPII MSC wet the date 
of the promotion ordered based on recommendations cf the eeccnd 

DPC held on 24 )un 94 in Which juniors to Shri PS Dhar have- been 
promoted. It is requested that the Hon'ble CAT/Bangalore may 
please be informed accordingly so that OA No. 1392/94 could be 

pp ed. 

*- 	 L kll 
,.3 	It has turther been decided by the Competent Authority in 
"kk tPe fin of Def that the regular promotion in respect of Shri Pig 

Cupta to the poet of AGf9/ MSG be converted as ofticiating promo— 
'tioti as per the sealed cover proceckire being last men of the 
2ndpane1 of the DPC of ACM/ MS held on 24 Jun 94." 
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3. 	
The relief Bought for in the present application is that the 

applicant should be promoted on a regiler basis to the 
 poet of Assistant 

6a,eral Manager with ettect from the date his juniors were promoted. 

The private respondents are 
admittedly junior to the applicant. As is 

sam from pare 2 of the letter dated 23.12.94 reterred'abOve, the 

relief sought for by the applicant has been granted by the department. 
11 
	

We accordingly direct the departmit to implement the commitment made 

in their letter referred to above within one month trom the date of 

receipt of a copy of this .orcjSr and keep the applicant informed. 

-s 

4.\.( "Siith the above observations, the matter is finally disposed of 

.si  
: with 	oçder as to costs. 

) 
ft! 

:9-I--- 

( A.N. .VUXANARADHYA ) 	
( V. RAMAKRISF4A ) 

MEMBER () 	
MEMBER (A) 

- 

TC V 

Central Adrnjr tratjve Trjbr 
Bangalore Bench  

Bangalore 
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Notes 
	 Orders of Tribunal 

VR(MA). 

27.6-95 
&A.N0.284/95 

!! 

S 	Heard Shri.G.h.Ramesh,• He pys for! 
clarification of the judgement of  the 
Tribunal in O.A.No.1392/94 disposed 
on 3011995 to the effect that the 
seniority of the applicant will be 
kept above the private -respondents-4 
to 8 in that OA. O.A.No.1392/94 was 
disposed of onthe. basis of the letter 
from the Secretariat, Board of-Control, 
Canteen Services,New Delhi dated 
23-11-94 where the Departmenthad 
rnentioned-thatthe applicant would be 
prmoted on regular-basis as A/MSG w. 
w.e.f. the date of promotion ordered 
based on. recommendation of the'second 

• DM held on.24-6..94 in which juniors to 
ShritPo S. 	havebeen promoted o  In 
other words the Department had 
that they wouldiUplement.recomenda—
tions of DFC held on 4694  including 
the Order cf.merit çontained;therein. 
In.viwoif..the orderthe Tribunal 
directe'd t-hDerpartmentJt'tjto'imple- 

- 	ment their-cbrinitments inade within 
one month. 

. 	 -' . 	 / 

Peth RA 
5 

0 	
aPp11t.ens-that hIs 

seniority willnot-:be maintained 

\1 	 • 	-. 	. -. 
'¼ 11 F - /- 	. 	•,•;• 	.-• Jpro 	0) 

NANG) 

I,' 



Office Notes 

- 

In the Central Administrative Tribunal 	
.. 

Bangalore Bench 
tIyI W 

Bangalore 

/ic-  
Application No .... .... .... .... .... .... .... ....... .... .... .... of 199 

ORDER SHEET (contd) 

Orders of Tribunal 

-.2- 

on the basis Spf of the recomniendatior 
of DC. I see no basis for such 

apprehension anddo not think on the 
basis of hypothetical assumption' 
clarifiation can be issued. -When. 
the position-taken by the Department 

with regard to- seniorjtyismade 

knn to the applicant and if the 
4pplicant is of the view that-the 	3 

commitment made in letter -dated 
23-11.-94 hage not-been implemented. : 

by thedepartmentl it is open to 
him to aropriate steps as per law. 

3. With the above observations 
M.A.Nó0284/95 is disposed of. 

MEMBER( a) 

IRUE COPY 

Seti/ 	Off icGt 

Central AddUWt1"6 
Tribunal 

angal0T6 Bench 

, , BanaO° 
4.- 

) .'.# 

Date 

, 7' 


